LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS
Thursday, 29 June 2017 / 08 Ashaadha, 1939 (Saka)
2:00 P.M.
1. Special Mention (Rule 280): The following Members to raise matters under Rule-280 with the permission of the
Chair:
1. Shri Ajay Dutt 6. Shri Jagdish Pradhan
2. Shri Jagdeep Singh 7. Shri Vishesh Ravi
3. Shri Shri Dutt Sharma 8. Shri Shiv Charan Goel
4. Shri Som Dutt 9. Shri Manjinder Singh Sirsa
5. Shri Saurabh Bharadwaj 10. Ms. Alka Lamba

2.  Adoption of Report:
Ms. Rakhi Birla
Ch. Fateh Singh
to move that “This House agrees with the Third Report of Rules Committee presented on 28 June 2017”.

3.  Short Duration Discussion:
I Shri Jarnail Singh
Shri Jagdeep Singh
Shri Rajesh Gupta
To initiate discussion on “Need for providing reservation for students belonging to Delhi in the Institutions
of Higher Education in Delhi”.

1L Ms. Alka Lamba
Shri Amanatullah Khan
Shri Somnath Bharti
To initiate discussion on “Growing incidents of alleged mob lynching in the country”.

Delhi Prasanna Kumar Suryadevara
29 June 2017 Secretary
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